INTIMATION TO IBBI (PUBLIC ANNOUNCEMENT)
To, »
Insolvency and Bankruptcy Board of India
7th Floor, Mayur Bhawan, Shankar Market
Connaught Circus, New Delhi-110001
Dear Sir/Madam,

This is to inform you that M/s Grand Oil Pvt Limited (“the Company™) having CIN:
UI5142KL1986PTC004636 and its registered office at 1 509 A P O Mudurvia Vattamkulam
Via Vattamkulam, Malappuram, Kerala, India, 679578, pursuant to Section 59 and other
applicable provisions of the Insolvency and Bankruptcy Code, 2016 (“IBC, 2016”) read with
the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations,
2017 (“VLP Regulations™) or any other legislations governing voluntary liquidation and the
provisions of the Companies Act, 2013 as may be applicable has passed a Special Resolution
at its General Meeting held on 14-09-2025 to liquidate the Company by way of Voluntary
Liquidation process.

I, Benny Mathew, Insolvency Professional, holding Registration Number IBBI/IPA-001/IP-
P02638/2022-2023/14165 have been appointed as liquidator for this purpose.

Public Announcement for the same is published in The New Indian Express newspaper
(English) on 19-09-2025 and Janayugam (Malayalam) Newspapers on 17-09-2025. Scanned
copies of said announcement in newspapers and a copy of announcement in Form A for
publishing on website are attached herewith.

You are requested to publish announcement on the designated website and take on record the
newspaper publications.

Date: 19-09-2025 Thanking you,
Place: Ernakulam Yours Faithfully

For M/s Grand Oil Pvt Limited

Insolvency Profession
IBBI/IPA-001/

CA CS Benny Mathew
IP-P02638/2022-2023/14165 :

Insolvency professional
IBBI/IPA-001/IP-P02638/2022-2023/14165

Enclosures:

1. Copy of special resolution dated 14-09-2025

2. Copy of Form A — Public Announcement



FORM A
PUBLIC NOTICE

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 201 7]

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s GRAND OIL PVT LIMITED

1. | Name of Corporate Person Grand Oil Pvt Limited

2. Date of Incorporation of Corporate Person 17-12-1986

3. | Authority under which Corporate Person is ROC Kochi

Incorporated / Registered

4. | Corporate Identity Number U15142KL1986PTC004636

5 Address of the Registered Office 1509 A P O Mudurvia
Vattamkulam Via
Vattamkulam, Malappuram, Kerala,
India, 679578

6. Liquidation Commencement Date of Corporate Person 14-09-2025

7. | Name, Address, Email Address, Telephone Number and CA CS Benny Mathew

the registration number of the Liquidator M/s Benny & Co.,

Chartered Accountants,
Kochery Chambers,
Building No. 68/524 A-3,
Near Ayakar Bhavan,
Old Railway Station Road,
Ernakulam - 682018
Ph. +91 88488 14691
IBBI Registration No: IBBI/IPA-
001/1PP-02638/2022-2023/14165
Email: benny62tvm@yahoo.co.in

8. | Last date for Submission of Claims 15-10-2025

Notice is hereby given to the public that the members of M/s Grand Oil Private Limited, by a Special
Resolution passed at the Annual General Meeting of the Company held on 14-09-2025, resolved to
voluntarily liquidate the Company pursuant to the provisions of Section 59 of the Insolvency and
Bankruptcy Code, 2016, read with the IBBI (Voluntary Liquidation Process) Regulations, 2017.

The stakeholders of M/s Grand Oil Private Limited are hereby called upon to submit a proof of their
clainis, on or before 15-10-2025 to the liquidator at the address mentioned against item 7.

The financial creditors if any, shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means. Submission of
false or misleading proofs of claim shall attract penalties

— b

S
Ca : !
CA. Cs. Benny Mathew CA @S Benny Mathew
Insolvency Professional Ernakulam
IBBI/IPA-001/ IBBI/IPA-001/IP-P02638/2022-2023/14165

IP-P02638/2022-2023/14165
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RAKESH KUMAR @ New Delhi

NDIA’S personal
computer (PC)
market, excluding
tablets, saw a 6%
growth in the sec-
ond quarter (Q2)
of 2025, reaching
3.6 million units, according
to Canalys (part of Omdia).
Notebook shipments drove
this growth, rising 8% to
2.7 million units, thanks to
strong demand from busi-
nesses and the rise of Al-
ready devices. Desktop
shipmentsremained steady;
growing just 1% to 861,000
units. However, the tablet
market faced a significant
decline, falling 27% to 1.2
million units, mainly due
to weaker government
procurement.

Looking ahead, India’s
PC market is expected to
grow 7% for the full year
2025, reaching 15.1 million
units. On the other hand,
tablet shipments are pre-
dicted to drop by 13% to 5.2
million units. In 2026, the
PC market’s growth is like-
ly to continue, fuelled by
increased demand for de-
vice upgrades and the adop-
tion of AI technologies.
The tablet market, howev-
er, is expected to rebound
with a 15% growth, driven
by government-funded edu-
cation programmes.

Notebook growth driven
by enterprises and Al

Ashweej Aithal, senior an-
alyst at Canalys, pointed
out that enterprise de-
mand played a crucial
role in boosting note-
book growth. Al-capable
notebook shipments
nearly tripled year-on-
year as companiesrushed
to adopt Al-ready infra-
structure for productivity
and automation. Addi-
tionally, the transition to
Windows 11 led to a surge
in device refreshes, con-
tributing to an 11% rise in
enterprise PC shipments
during Q2 2025. Demand for
workstations, particularly
in fields like engineering,
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INDIA'S PC
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8UT TABLET DEMAND

ROP

INSECOND QUARTER

design, and content crea-
tion, also saw impressive
growth, with shipments up
41%. Consumer demand

marketing campaigns, es-
pecially during Republic
Day and quarter-end pro-
motions, along with robust

for notebooks also in-
creased, driven by stronger
retail activity and a rise in
digital adoption. Sales were
supported by aggressive

online sales. As a result,
consumer notebook ship-
ments grew by 12% y-o-y.

Tablet market struggles
with declining demand

The tablet mar-
ket in India faced
challenges in Q2
2025, with a 27%
drop in ship-
ments, primari-
ly due to a 64%
decline in com-
mercial sales.
This was
linked to a
slowdown

= in

b%

GROWTH IN PERSONAL COMPUTER (PC) MARKET

government and education
orders after a strong year
of procurement. In con-
trast, the consumer tablet
market grew 35%, benefit-
ing from online discounts,
affordable devices, and
growing demand for enter-
tainment and home learn-
ing. Despite this, the tablet
market continues to face
pressure from a saturated
entry-level segment and in-
creasing competition from
budget notebooks and
large-screen smartphones.
Only premium and educa-
tion-focused tablets are
showing growth potential.

Outlook for this year
and beyond

For the remainder of 2025,
notebook demand is ex-
pected to remain strong,
supported by competitive
pricing, the popularity of
mobile devices, and gov-
ernment initiatives pro-
moting locally made prod-
ucts. Desktops will likely
stay niche, with growth
concentrated in gaming
and high-performance seg-
ments. In 2026, the momen-
tum is expected to contin-
ue, driven by increased PC
penetration in smaller cit-
ies and the rising trend of
multi-device ownership.
On the commercial side,
Al-ready PCs and Windows
11 refresh cycles will drive
procurement. Education
tenders, such as Tamil
Nadu’s Elcot project, are
also expected to boost large-
scale device deployments,
continuing into 2026.
The tablet market will like-
ly remain under pressure
through 2025. However,
government-supported ed-
ucation schemes, such as
Uttar Pradesh’s smart
learning initiative, may
help revive tablet demand
by the end of the year. In
2026, the performance of
the tablet market will de-
pend on how education de-
mand evolves and how

‘_‘_- vendors position tablets

beyond secondary use.

TECHNOLOGY B

IBM and BharatGen
collaborate to
accelerate Al
adoptioninindia

IBM and BharatGen has an-
nounced a strategic collabora-
tion aimed at accelerating

the adoption of Artificial
Intelligence (Al) and develop-
ing Large Language Models
(LLMs) that are tailored to In-
dia’s unique linguistic and cul-
tural context. This partnership
combines IBM’s Al expertise in
data, governance, and model
training technologies with
BharatGen’s national mandate

and specialised knowledge.
DIGITAL
UNIVERSITY

q“ KERALA

Techaocty Dempas H_ﬁa Theansikol PO
Thirnvanasthaparam ;I,Lml:ﬂﬂh TIREIOL

« PROJECT SCIENTIST
» RESEARCH CONSULTANT
- RESEARCH ASSOCIATE

Vemu: Digital University Campus
Date and Hme: 24,09, 2025 al 2,00 PM

Far more details and (0 apply, visit:
hitps://duk.ac.in/nolitication-nis/

USED CARS
WANTED USED CARS Spot payment any
make any madel all Kerala Sads0572

FOR SALE
2007 HONDA Accord 240 Single Owner, &m
55000, Rs,4.50,000, Ph: 9445453705, Tvn

BEMZ W24 origing spare parts. Confact
9845455705, Kerala,

FOR RENT
FULLY FURNISHED Flat for rent, &l Pallom
In,, TBHK, Mob; 9EBETI4RGG, TEARS022Y]

CHANGE OF NAME

|, EX No. TT83131P SEP. DHANIL
KUMAR NADUVILATH, residing at
*Maduvilath®, Cherulthazham,
Vilayancode PO, Kannur, Kerala-
BT0501, declare thal in my senice
documents my wife's name is
aroneously recorded as REMYA
DHANIL, | have correcled my wile's
name from REMYA DHANIL 1o
REMYA U as per Aadhaar Card, PAN
Card and Afidavil dated 1608 2025
ba‘ore Judicial First Class Magstirate
Payyanur. This is being published for
necessary comeclions m my senvice
documents

{Sd/-} DHANIL KUMAR NADUVILATH

H
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MUKESH R NERTA, JRTIN SETHI, €V SARATHI
VINAAK MENAA, SIDOHARTH ANAND

(@1CICI Bank

pass rond, Edapally, Cochin- 682024

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

[See proviso to Mule B{G]]
Motice for sale of Immovoble osset(s)

E-Ayction Sole Matice for the sale of immovoble osset|s) under the Securitisotion ond Reconstruction of Financiol
Assety and Enforcemaent of Security Interest Act, 2002 read with proviso 1o Rule B (6} of the Security Intenest

({Enforcement | Rules, 2002

This notice is hereby given to the public in general and In particular to the Bormowern(s] ond Guarontor(s] thot the
below described immovable property mortgoged’ charged to the Secured Creditor, the physicol possession of
wihich hos been token by the Authorised Officer of ICICI Bank Limited will be sold on®As is where is', "As is whaot is’'

ond “Whotever there is' as per the brief porticulars ghven hereunder;

Branch Office: ICICI Bank Limibed, Pushpomongolom Estate, NH Bys ™

S Mome of Detalls of the Amount Regserve | Dote ond | Dote &
Mo Borrower(s)/ Secured asset(s) Outstanding|___Price | Time of | Time of
Co-Borrowers/ with known Eornest | Property |E-Auction
Guarontors B umhr‘nncﬂ_ﬁl HLI-IH_—}' |r'|F-pE'EEID|-|
Loan Account Mo if any Depost

(&) iB) (C) D) (E) (F) {G)

L |uik | K Exports Property 2- 3 BHE House with Land Hs, Property 2 | October | October
Represented by area 5266 with Built-up area 1600 21631, 5. 20,2025 | 28, 2025,
Proprietor Hons K P | Sq. ft in 4.89 Ares (12.08 Cents) in 447! 62,00,000/-| From Fram
(Borrower] Sy Mo, 131/64 in Cheruvanoor a5 an Hs, 11: 00 AM | 10:30 AM
Mrs. Zeenath Villoge, Kozhikode Toluk, Kozhikode | September | §,90,000/ o to
ond Mr. Ahmmed | District Bounded on the North: 11, 2025 OZ00PM | 1130 AM
Kutty, Mr. Horis K P - |Edassery Rood South: Rood Eost:

(Gugranior & Road, Vacant Land West: Rood

H-::lrlqclq:‘:lr} =

Livcen Accoaint no zr‘ﬂﬂﬁ‘;t % 4 BHK Hpouse 'l"-l'l!i.,l'lalé:l'l'ld FFD‘?_‘E”? 3

205000724 rea 2058 in bullt-up orea 1266 In .

1ir3ee000002 " (2.469 Ares in Sy No BE/57 Of 39.00.000/- |
Euruvattur Yilloge, Kozhikode Toluk, Rs.
Enzhikode District. Bounded an the 3. G0, 000/-
Morth: Panchayoth Road South
Other Possesion East: Gther
| Fossesion West: Mud Road

The online auction will be conducted on the website [ossets.matexauctions.com) of our ouction agency Motex
Technologies Pt Lid The Maortgogors) MNoticees are given a last chance to pay the total dues with further
interest by October 37, 2025, before 0500 P M., alse the secured osset(s) will be sold as per schedule

The prospective Bidder{s) must submit the Earnest Mongy Deposit (EMD) Demand Draft {DD) (Refer Column E) ot
ICIC) Bonk , Pushpaomangalam Estate, NH Bye pass rood, Edapally, Cochin- 682024 Branch on or before October
27, 025 betore 0500 P M. Theraafter, they have to submit thelr offer thraugh the website mentioned abowve an
of before October 37, 2025, before 0500 P.M along with the scanned Image of the Bank acknowledged DD
towards proof of poyment of EMD. In cose the prospective bidder(s) is/ are unoble to submit his! her! their offer
through the website, then the slgned copy ol tender documents may be submitted at ICIC] Bank
Fushpamangaiom Estote, MNH Hye pass rogd, |_-:J:.1|.|l!]||'.'. Cochiln - 6HZ024 Branch on of balore Octabier 27, 2025
before 05:00 P M. Earmest Money Deposit DD/PO should be fram a Nationolised! Scheduled Bonk in fovour of

CH Bank Limited” payabbe ot Cachin

For ary further clarificotions In terms of ingpection, Terms and Conditiens of the E-Auction or subsmission of

tenders. contoct ICIC| Bank Employee Phone Mo, 8138023687

Thae Authorisod Officer reserves the right to reject any or all the bids without furnishing any further reosons
For detoiled Terms ond Conditions of the sole, please visit wwwi lclcibonk comndpds

Dote - Septombaer 19, 2025,

l.ﬂliln; & Koshkode

Authorized Oficer,
ICILT Bank Limited /

epaper.newtndtan“s.mm .
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Thire. NPV, RAMSAMY UDAYAR

Founder - Chancellor,
Sri Ramachandra Institute of Higher Education and Research (DU)

You have proved that education alone
will not yield one's future.
Creativity, entrepreneurship, hard work and

relentless effort are all

necessary to become a leader.

The greatest wealth you have
left to this country is a

medical citadel (SRIHER) which has
paved the way for excellent
health care professionals.
On this day, we bow our head and
salute you for your formidable thought
and epoch making endeavour.
V.R. Venkataachalam
Chancellor, Sri Ramachandra Institute of Higher Education and Research (DU)
Family Members
Trustees, Sri Ramachandra Educational and Health Trust
Faculty, Staff & Students
qOr;ears' of glorious journey with sustainable
effort by the management and the members of

Sri Ramachandra Family

SOUTHERN RAILWAY

PALAKKAD DIVISION
Sr. Divisional Englneer/Co-ordination / Southern Rallway /
Palakkad Invites E-TEMDERS for the following works.
E - TENDER NOTICE No. PGT/OT/M8/2025 Dated : 16/08/2025

Mame of work

(1 (2)

Podanur-Shoranur & Shoranur-Quilandi section: Provision
of Electrically operatad Lifing Bamer at Level crossings at
Podanur-Shoranur & Shoranur-Gluilandy section of Palakkad

Division (Civil Engineering portion} - Construction of S&T Hut
atl Various locations.

Quilandy-Kannur section: Provision of Elecirically operated
Lifting Barrier at Level crossings in Quilandy-Kannur section
of Palakkad division - Construction of S&T Hut at Various
lecations

Fannur-Mangalore Sechon: Provision of Elecirically operated

Lifting Barmer at Level crossings in Kannur - Mangalore section

of Palakkad division - Construction of S&T Hut al Various
_locations.

Divisional Enginesr/East/Jurisdiction: Conversion of 3WH to
4 LWR In loop lines (Localions as por annexuns )

Sr.Divisional EngineéerWest jurisdiction: Conversion of 3WR to
5 LWR In loop lines (Localiong as pal annaxuna),

Brightaning up of Sarvice Bulldings, Stall Quariers, Platforms
Shalter, PF fencing, PF wall and Coping under Sanior Seclion
Engineer! Works/Calicut section

Divisional EngineerEast |junsdiction: Standardizaton of
[ Over fuRning lines @t vanous yvards Locations altached a8
Annaxure

Zonml contract lor executlon of Brdge works and supply of
matenals n Palakkod Division for a pariod of 1 yaar from
01.07.2025 to 30.08.2026 - Zona 'E V' - Bridge Works under

8 Agsintant Divisional EnginaarnKannur saction
Palakkad Town: Collection and supply of 50mm slono ballasi
g alongeide the track at work site In connaction with new pit lina
work at Palakkad town
ARRCOR Bid
o | counvaie | oS | ciosng | Complaton
(¥) lakhs () 15.1:; ::u In Months
(3) ) ® s
1 118.34 2,089,200/ 17T110/2028 Ten
2 118.34 2,09,200/- 17/110/2025 Twalve
3 ‘ 110.74 2,058,400/ 1711012025 ‘ Twelve
4 369.60 3,34, B00/- 17/110/2025 Twealve
5 82372 6,11,900/- 17/10/2025 Twelve
6 85.91 1,981,800/~ ﬂaﬂ /2025 Six
[ 114,53 2,07, 300/ 172025 Twealve
8 . 30.80 81,600/- 08/10/2025 Twelve
8 B5.03 1,70,100/- 08/10/2025 One

1. All the contracts on Works/goodsrsarvicas will ba subjact o the new
st Act as apphcabde from tima o time

2. Contractors/Suppliers have o register themselves with GST
authorities and o furnish the GST registration number in order to
process the bilks from 04, 7.2017 onwards

4. For complate dataits of the above tenders please wisit Web sila
“hitp/lwww.ireps.gov.in.”

Note: It iz the responsibility of the Tenderar to check any corigendum

issued for any correction or modificabons uploaded subsequently

in wabsita; the same shall be taken In 1o account while submiiting
Tendar,

Sr. Divisional Engineer | Co-ordination

Southem Railway / Palakkad.

(For and on bahalfl of the Prasident of India}

A

SRI RAMACHANDRA

INSTITUTE OF HIGHER EDUCATION AND RESEARCH

[Cabagory < Deamed o be Universdy| Pomr, Chennal

FORM A

PUBLIC NOTICE
|Regulation 14 of the Insofvency and Bankruptoy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/s GRAND OIL PVT LIMITED
Name of Corporate Person | Grand Oil Byl Limited
2, | Date of Incorporation of E 7421606

Corporate Person
3. | Authority under which Corporaie

Person i Incorporated | ROC Bochi
Regslered .
4, | Corporate identity Number | L1514 2KL1986PTCO04E3E

1 809 A P O Mudurvia Viattamkulam
Vi Vatlamkulam,  Malappuram,

Kerala, India, 673578
6 |Liguidation Commencement A
Dale of Corporale Person _ 14-09-2025
7. CA CS Benny Mathew Mz Baenny
& Lo, Chadered Accountants,
Kochery Chambers, Bullding No
BAI5Z4 A-3, Mear Ayakar Bhavan,
Oid Railway Station Road, Ermaku-
lam - GB2018 Ph. +91 E8488 14631
IBEI Eegistralion Mo [BBIIPA-0O1/
IPP-026382022-2023/114165 Emaik:
banny&2tvmyahoo coin

15-10-2025

Address of the Regisierad
Oiffece

Mame, Addrass, Emall Addrass,
Telephars Mumber ard the
ragistration number of the
Liguidaior

8. | Last date faor Submission of
iaimes

Motice 15 hereby given fo the pubbic that the members of Mis Grand
Oil Private Limited, by & Special Resolution passed at the Annual General
Maeting of the Company held on 14-09-2025, resolved ta volurdanily liquidate
the Company pursuant io the provisions of Section 59 of the Insolvency and
Bankrupicy Code, 2016, read with the IBBI [Voluntary Liquidaiion Process)
Regulations, 2017,

The stakeholders of Mis Grand Ol Private Limited are hereby called
upan to submil a proof of their claims, on or before 15-10-2025 1o the liquida-
tor af the address menlioned against item 7

The financial creditors if any, shall submit their proof of claims by eleo-
tronic: means only. All other stakeholders may submit the proof of daims in
person, by post or by elecironic means. Submission of false or misleading
proofs of claim shall altract penalties

CA CS Banny Mathew, Ermakulam

CANARA BANK, SPECIALIZED ARM BRANCH,
KOZHIKODE, Opposite Mational Hospital,
Faura Building, Maar Ruchi Bhavan,
Mavoor Road, Bezhikade- 673081,
EmallcbTSiddcanarabank.com, Ph: SNS5406541
POSSESSION NOTICE [SECTION 13(4)] (For Immovable Property)
Wharaas, Tha urdarsigrad being the dulhorigad Oifwer of the Canara Bank unider
Secumntisation And Reconstruciion of Financlal Assels and Enfarcemant of Secunty Inierasi
Act, 2002 |Act B4 of 2002) (hereinalier rafemad 10 gs "the Acl®).and in exercza of powers
confarred under Seclion 13-{12) read with Rule 3 of the Sacurty Intares! (Enfarcemsant)
Hufas 2002, issued bwo separate demand nobses @ (1) Demand Molice ONGRENB!
CALICUT/SARFAES|-DN-2025 dated 26-B6-2025 cafing upon e borrowen' Guarantor
Propery Oeners (1), Mr Mujeeb Rahman. K. SioAbdisahiman, Eappil House, Wandsor PO,
Pulikka!, Malappuram-G79238 (i) Mrs.Sirdhara M, Wia Mujesh Rahman.k, Kapoil Houss
‘Wardoor PO, Pulicke!, Mefappuram-67 9238 to repay the amouni menfisned in the nolice
teirg of Rs. 30,97, 76519 {Rupees Thirty Lakhs Seventeen Thousand Seven Hundrad
Sixfy Five and Minatean Paisa only) and [2) Damand nolics ARMOCALICUT/ISARFAES]-
DN-2-2025 Dated 26-06-2025 calling wpon the: borowsr Guarantor Propedy Ownars
(I} Mr Mujeeb Rahman.K. 3o Abgurahiman, Kaapll House, Wandaor PO, Pulikka
Malappuram-G78238 (i) M's Pulikkal Stores, Prop: Mujeeb Rahman, 181841, Pulikkal,
Wandood, Malapperam-87T8328 rapay [he amaunl manbaned m tha nobkse, being of
R 42, 16,694.70 (Rupees Forty Twa Lakhs Sixtesn Thousand Eight Hundred Minety
Four and Seventy Pajae ﬂhh'; withan G0 days from the date of recespt of the said nolice,
[Tatal Re. T2 34,652,850 (Rupees Seventy Two Lakhs Thirty Four Thowsand Six Hundred

Fifty Min2 and Eighty Mine Paise only) as an 2E.06.2025]

The barrawer having faded io repay the amaunt's, nodice = hereby given ba the bomtesar
and fka publicn genaral that i undersigned has laken possession of the propedy
daseribad Parem Below in axarcs of powars conlered on him  er under sechion 15 (4] ol
ihe said Act, read with Rule 8 & 9.of the said Ruleon this 18% day of September of the
year 2025,

The borrawees in partcolarand The pubss in general are heseby caulicned nos [ deal wih
the progerty and any dealings with the property will be subject lo the charge of Canara
Hank, Specializad ARM Branch, Kozhsade for a lotal aemount of Rs.72,38,659.8% [Rupess
Sevanty Two Lakhs Thirty Four Thousand Six Hundred Fifty Mine and Eighty Mina
Paige only) a3 delailed above and with futher inferest therson

The bormower's atienbian 15 sabad b lhe provisions of Sactian 13 (8] af (e A, in raspecl
a8 Line avaiabile, bradeem the 3ecured asaels

All that is par and parcel of Band having &0 axdent of 3,18 Ares Together with a residenbal
Sudirg in R Sy Mo 2078-2 of Wandeor Village, Nilambur Taluk, Malappuram District in
fhe nama of MrMujaeb Rehman K. Boundaries as par Aclual verification: East: Panchayal
Aoad. Narth: Propery of Mubammed, South: Property of Abdu! Jabbar, West: Propedty of
Bl Satam,

Place: Kozhikode, Date: 18-09-2025 {Sd!-) Authorized Offices, Canara Bank




